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Licensed productionftie up is left to the
individual entrepreneur. As approvals
are given in response to proposals made
no projection is possible. The details of
all approved foreign collaborations show-
ing the names of Indian and Foreign
firms, items of manufacture and nature
of colluboration are published by Indian
Investment centre as a supplement to its
Monthly News Letter. Copies of this
publication are sent regularly to Parlia-
ment Library. ‘

Consumption and import of
Tin-lead solder

3714. DR. G. VJAYA RAMA RAO:
SHRI MANIK REDDY :

Will the Minister of INDUSTRY be
pleased to state :

(2) the total annual consumption of
tin-lead solder of various compositions
used in automobile industry and electo-
nics industry ;

(b) the names of Indian manufaciurers

of tin-lead solder in the organised and .

small sector indicating current annual
estimated production ;

(¢) whether any grade of tin-lead
solder is being imported ; and

(d) if so, the names of oveiseas sup-
pliers, importers, main users, quantity
and prices for 1985-86 ?

- THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL
DEVELOPMENT (SHRI M. ARUNA-
CHALAM) : (a) The figutes vegarding
the consumption of tin-lead solder secto: -
wise are not being maintained.

(b) In addition to small scale units
registered with respective State Directorate
of Industries, the following manufacturers
are registered with DGID :

1. Saru Smelting Limited.
2. Eyre Smelting Limited.

3. Svictor Multicore Limited.
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4. Sanjay Solders Limited.
5. B.J. Solders.

The total production by the above
manufactures during the year 1985 has
been of the order of about 365 MT.

(c) Certain special grades of solder
wire is being imported and such imports
are governed by Import Policy 1985-86
under Sn. 574 B Appendix 3 Part ‘A’.

(d) It has not been possible to compile
informution in respect of overseas sup-
pliers, quality and prices etc. The ma:n
users are automobile, electronic and tin-
container industry sectors.

(Transiation)

Benefits to Employees who died in Harness
in Delhi Tel. Communications

3715. SHRI MOHD. MAHFOOZ ALl
KHAN :

SHRI
RAWAT .

KAMLA PRASAD

Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) the number of cases pending since
1970 tdl date in which neither any job
was provided nor other benefits were
given to the wife or son of an employee
belonging to class 1V or working on other
posts in Delhi Telecommunications who
died in hurness ; and

(b) if so, the number of such cases out
of them relating to Harijan employees and
the action taken by the Government
thereon

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAM NIWAS MIRDHA) : (a) No
case i3 pending earlier to 1985-86. 35
cases for the year 1985-86 (i.e. 13 in
Group ‘C’ and 22 in Group ‘D’).

(b) 9 cases, are under consideration.





